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tral sector scheme for providing assis-
tance for the development of regulated
markets, it has been suggested that
while developing a market yard, faci-
lities for storage of farm produce
brought by producers should be creat-
ed, The assistance given for the de-
velopment of primary rural markets
also provides for the construction of
an office-cum-godown. The regulated
markets oifer land for construction ol
godowns to public sector and coopera-
tive institutions. State Governments
have also heen advised 1o synchro-
nise the location of cooperative mar-
keting institutions with the regulated
markets.

Participation of Voluntary Groups in
Rural Development

126. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased
to state:

(a) whether Government have
recognised participation by voluntary
Groups in rural development; and

(b) if so, the
Eroups?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir.

(b) Any voluntary agency with the
required expertise and involvement
in rural development programmes is
welcome to participate. It is not pro-
posed to confinethisto any particular
‘group’.

names of thbse

Bisnupriya Manipuri Language

127. SHR1 SOMNATH CHATTER-
JEE: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state;

(a) whether Government are aware
about the long standing demands of
the linguistic minority for primary
education through the mother tongue,
%e. Bisnupriya Manipuri Language in
Assam; and

(b) if so, steps so far taken to meet
the demand?
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THE MINISTER OF EDUCATION
AND SOCIAL WELFARE AND CUL-
TURE (DR. PRATAF CHANDRA
CHUNDER): (a) and (b). Yes, Sir.
The Government of Assam had
receiveq demands for primary edu-
catipn through Bisnupriya Language
as medium of instruction. The pro-
posal was approved and in the first
phasg 25 posts of teachers for Bisnu~-

priva Language were sanclioned
during 1976-77.

According to 1971 census, there is
no ‘Bisnupriya Manipuri’ language,
but only ‘Bisnupriya’ janguage.

Over due Loans of Cooperative
Societies

128. SHRI M. RAM GOPAL
REDDY:
SHRI AMARSINH V.
RATHAWA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to glate:

(a) whether it is a fact that over
due loans of the Cooperative Credit
Societies have doubled during the
last three years; and

(b) if so, the total loans as on

30th June, 1978 and steps taken for
its recovery?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND TRRIGATION (SHRI BHANU
PRATAP SINGH): {(a}) and (b). No,
Sir.

Overdues of cooperative
societies in the short
term seclor have increased from
Rs. 443.23 crores in 1973-74 +to
Rs. 560.51 crores only by 1975-76
(30-6-1976). Overdues in respect of
17 States as on 30-6-1977 stood at
Rs. 534.79 crores. In the long term
sector overdues increased from
Rs. 41.71 crores in 1973-74 to Rs, 63.71
crores in 1975-76, Information relat-
ing to the position ag on 30-6-1978 has
not welcome available.

Detailed  information regarding
overdues of cooperative credit insti-
tutions, Statewise at various levels,
in the entire country is available in

credit
and medium



221 Written Answers ASADHA 26, 1900 (SAKA) Written Answers 222

‘Statistical Statements Relating to the
Co?perative Movement in India’
which is an annually published docu-
ment available in the Parliament
Library,

The cooperative credit institutions
themselves and the State Govern-
ments who are incharge of the subject
of ‘Cooperations’ ware primarily res-
ponsible for taking stepy to collect the
overdues, Steps like coercive action
against wilful defaulters, rehabili-
tation of non-wilful defaulters by way
of extension of the repayment period,
strengthening the recovery machinery
and action against indifferent and in-
efficient pommittees of management of
the credit institutions, are being taken
to reduce overdues,

The Reserve Bank of India and the
Government of India have also been
advising the State Governments from
time to time on the need for taking
effective steps for recovery. Recently,
Union Minister for Apgriculture and
Irrigation has addressed all Chief
Ministers for gearing up the recovery
machinery in their States.

Inquiry into Bio-Chemistry Depart-
ment of LAR.L

129. SHR] M. RAM GOFPAL RED-
DY: Will the Minister of AGRI-
CULTURE AND IRRIGATION bhe
pleased to state:

(a) whether the employees of
Indian Agricultural Research Institute
have urged the Government to insti-
tute an inquiry into working specially
of its Bio-Chemistry Department; and

(by if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Two Scien-
tists of the Bio-Chemistry Division of
the Indian Apgricultural Research
Institute (IARI) have represented
that the Ministry of Home Affairs
may be requested to constitute an
independent judicial body to probe
into the alleged grave injustice done
1o them during the last one decade.

{b) The Scientisis concerned had
earlier filed writ petitions regarding
their grievances in the Hon. Delhi
High Court which were dismissad.
The Director, JARI has constituted a
committee of senior officers to look
into their grievances. It is for these
scientists to submit their grievances
to this committee.
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